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llahabed this the 14 day of Januery 1997,

originel applicetion No. 271 of 1999, |
Hon'ble Dr, R.K. Saxens, IM '
Hon'ble Mr., S. Daya L, mM 4

B

1., Tge General yvanager, Eastern Railwey,
17 Neteji subhashl Roed, Caleutte,

2., The pivisionsl Railway Manager, Eastern
Rai lway, Mughdlsdrni, Dist. Varamssi.

3, The Senior Divisional personnel OfficeT, 1
Eaetern Railway, Mughe 1serai, Dist. Varenasi. |

4, The pivisional accounts Offlcer, Eastern
Red lway, Mughe lsaral, Dict, Verendasi.

ot--;-.f"if?pliﬂuﬂ 5.
Cc/A Sri Amit Sthalkar
Versus
1. Shaligrem praesed Gupte, S /o lete Sri .
Ram Prascd 590, Staetion MGsTEL, Eastern /
Railway, Heo dg arLeEr Snehnagsr under the

DR M., Eastern Railway, Mucghel Sarai,
VéIo s,

2 PIEECIibEd Aut hority, ynder the peymermnt
of tiages Act, 1936/nssistdnt 1abour Commissioner,
Varcenasie
e 8 8 ® RESpDﬂdEﬂtS,
G/R Sri Shysm Ji Geur
QR DER (O34L)

Hon'ble Dr. R.K. gaxena, JM

——— - ——

The applicants, pDivisional Raillway Manags X,
Senliorl Divicionel personnel Officer;and Divisional.&ccountE
of ficer, North Eastern Railway, Mugha lsardl have filed
this applicdtion under Section 1o of Administrative
Tribunals Act 1985, cha 1lenging the awerd doted 20,5,94
given by +he prescribed Authority under paymenmt of wages
Act in P, cuse No. 43/92 Shaligram pracad Cuptd VS.
General Menagexr and Oths.
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